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Shri Ankit Kumar Singh, PCS proxy for Rajeev Goel. Shri Kuldeep Singh,

proxy for the OL representing the Central Government.

In the present matter, the affidavit on behalf of RD(NR) 1s filed. A
copy thereof is stated to have been served upon the petitiﬂﬁer through his counsel.

The petitioner 1s at liberty to file reply/supplementary affidavit, if any to the

observation/comment of the R.D made in its affidavit. Hence, the time is granted.

The matter be listed on 14" November, 2017.

Dated:13.10.2017 H.P. Chaturvedi, Member (Judicial)
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